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INDIAN PENAL CODE
(AMENDMENT)BILL*

(SussTiTUTION OF SECTION 153 A)

SHRIMATI SUBHADRA JQSHI (Chan-
dni Chowk) : I beg to move for leave to
introduce a Bill further to amend the Indian
Penal Code.

MR. DEPUTY-SPEAKER : The ques-
tion is:

““That leave be granted to introduce a
Bill further to amend the Indian Penal
Code.”

The motion was adopted.

SHRIMATI SUBHADRA JOSHI : 1
introduce the Bill.
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15.35 brs,

FREEDOM FIGHTERS (APPRE-
CIATION OF SERVICES)
BILL -Contd.

{(B¥ Pror §.L, SAxsENA)

MR. DEPUTY-SPEAKER : The House
will now take up further consideration of the
Bill moved by Shri Shibban Lal Saksena.
Altogether 4 hours and 30 minutes were
allotted. We have taken 3 hours and 18
minutes and I hour and 22 minutes remain.

SHRI SAMAR GUHA (Contai) : There
was a statement issued by the Home Minis-
try regarding certain allowances and other
things to be paid to freedom fighters. Before
we take up consideration of this Bill, it will
be better if the . Home Minister makes a
statement about that, Then, it will be ecasier
for us to consider the whole thing.

]

MR. DEPUTY-SBPEAKER : We are
already in the stage of consideration. The
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Minister will reply to the debate. At that
time if he comes forward with some state-
ment, he is welcome,
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“The Government of India will imple-
ment from 15th August, 1972 the
scheme for grant of pension in deserv-
ing casws to those freedom fighters who
had suffered imprisonment in jail for six
months.”
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*pyblished in Guzette of India Extraordinary part, 11, section, dated 17-3-73,



